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SEBI/NRO/OW/P/2022/ 8174/1

RECOVERY & DIVISION
NORTHERN REGIONAL OFFICE
Tel: 011-69012998 /58, recoverynro@sebi.gov.in

Corrigendum to Release order dated _Februarv 24, 2022

The Principal Officer/Chairman/MD/CEO,
All Bank in India

NSDL/CDSL, Mumbai
All Mutual Funds of India

Attachment Proceeding No. 7915, 7916, 7917, 7918, 7919, 7921, 7922, 7923, 7924, 7925,
7926, 7927, 7928, 7929, 7930 & 7931 of 2022

Certificate No. 4303, 4312, 4323, 4324, 4325, 4326, 4327 & 4330 of 2021

1. Whereas the Release Order dated February 24, 2022, was issued with respect to
the attachment proceeding nos. 7915, 7916, 7917, 7918, 7919, 7921, 7922, 7923, 7924,
7925, 7926, 7927, 7928, 7929, 7930 & 7931 of 2022, in execution of recovery certificate
numbers 4303, 4312, 4323, 4324, 4325, 4326, 4327 & 4330 of 2021, directing to release
the bank, demat accounts/lockers and Mutual Fund Folio etc. of Ms. Neera
Tandon and others attached, if any, pursuant to the above notice with immediate
effect.

2. In the aforesaid order, please be informed that the PAN nos. of the defaulters are
as listed below-

S.No. | Defaulter’s Name PAN
KB Mr. Akshat Tandon AAXPT4551A
2 Mr. Alankar Tandon AAXPT4556H
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3 | Mr. Gaurav Tandon AAXPT4552D
4 Ms Ela Tandon ADOPT8291P
5 Mr. Girish Tandon AAXPT4554F
6 Mr. Badri Vishal Tandon AAXPT4553C
7 Ms Neera Tandon AAXPT4559J

3. This corrigendum shall be read with Release order dated February 24, 2022.

Given under my hand and seal at New Delhi this 24 day of February, 2022.

Copy to:

Ms Neera Tandon
33, Dayanand Marg,

Allahabad-211002

Mr. Akshat Tandon
33, Dayanand Marg,
Allahabad-211002

Ms Ela Tandon
33, Dayanand Marg,

Allahabad-211002

Mr. Badri Vishal Tandon
33, Dayanand Marg,
Allahabad-211002
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Mr. Alankar Tandon
33, Dayanand Marg,

Allahabad-211002

Mr. Gaurav Tandon
33, Dayanand Marg,
Allahabad-211002

Mr. Girish Tandon
33, Dayanand Marg,
Allahabad-211002



